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International ‘Sockety for Krishna
Consciousness

5041. DR. BALDEV PRAKASH:
Wil] the Minisier of HOME AFFAIRS
be pleased to state:

(a) whether any complaints have
recently been made to Government
on the workers of International So-
ciety for Krishna Consciousness; and

(b) if so, whether Government
have ronducted an enquiry into their
working?

THE MINISTER OF STATE IN
THZ MINISTRY OF HOME AFFAIRS
{SHR1 DHANIK LAL MANDAL):
{(a) and (b). A complaint received
recently against the management of
ISKCON temple in Juhu (Bombay)
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hes been referred to the Goverpment
of Maharaghtra for @ repart. .
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Guidelines for dealing with political

demonstrations

5043. SHRI K. MALLANNA: Wwill
the Minister of HOME AFFAIRS be

Fased to state:

b“(a) whether there is any proposal
under the consideration of Govern-
ment to convene an all-party meet-
ing to lay down norms of conduct
and guidelines for the police in deal-
ing with political demonstrations;
and

(b) if so, the details thereof?

. THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
LSHRI DHANIK LAL MANDAL):
(a) No, Sir.

i
« (b) Does not arise,

. Heavy and Medium Scale Sick
Industries

5044, SHRI S. R. REDDY: Will the
the Minister of INDUSTRY be pleased
to state:

(a) the details regarding the nmum-
f)er of heavy and medium scale sick
iindustries as on the 31st March 1978;

', (b) the names and locations of these
Industries together with the amount of
capital investment made in each of
;h:]m and their production capacity;
n

(c) the number of the workers ren-
dered unemployed as a result of the,
closures of these industries?

THE MINISTER OF STATE IN THE,
MINISTRY OF INDUSTRY (SHRI-
MATI ABHA MAITI): (a) and (b).
It is difficult to have precise figures
regarding the exact number of heavy
and medium scale sick industrial ‘units
in the country, as there is no com-
prehensive standard universally ac-
cepted definition of a ‘sick’ unit. Rough
estimates of ‘sickness’ in industry csn
be haq from (i) the number of units
assisted by the Industrial Reconstruc-
tion Corporation of India which has
been specially set up to give financial
assistance to sick industrial wunits for
their revival/reconstruction; (ii) in-
formation available with the special
cell constituted in the Reserve Bank of
India to deal with sickness at the inci-
pient stage may throw some light on
the subject. According to the Reserve
Banks’ instructions, the Commercial
Banks are expected to submit quarter-
ly statements of all sick units enjoy-
ing aggregate bank credit of Rupees
one crore and above; (iii) number of
industrial undertakings whose manage..
ment is taken over under the Indus-
tries (Development and Regulation)
Act, 1851 by the Central Government.
These details are given below: —

(i) The Industrial Reconstruction
Corporation of India have sanctioned
reconstruction, assistance amounting
to Rs. 50.74 crores approximately to
5 large and 44 medium scale indus-
trial undertakings including 3 indus:
trial undertakings whith have since
been nationalised.

(ii) The quarterly statements for
the period ending September, 1977
submitted by the Commercial Banks
to the Reserve Bank of India in res~
pect of sick industrial units enjoying
aggregate bank credit of Rupees one
crore and above indicate that there
are 289 sick units involving total
bank credit of Rs. 85845 crores.
The industry-wise break-up of the





